IN THE CENTRAL A

URIGIN

Betuwsan =

.M .M.dneanh

And

S.E.Raituav.
2. Divigional Ra
Dondaparthy,

3., Oivisional Ps
Oondaparthy,

Counsel for ths

Coungsl for the

CBRAN:

THE HON'BLE SHRI

THE HON'BLE SHRI

(Order p

Yo

DMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

+se Applicant
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(Drder per Hon'ble Shri R.Rangarajan, Member (A) ).
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Heard Sri P.B.Uijay Kumar, learned counsel for the appli-
cant and Sri D.F.Faul, learned standing counsel for the respon-

dents.,
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though three years had already passed. Even nouw the lsarned

standing counsel for the respondents requests for some time fer

filing raplyn@JL have refused this request as this is a simple

cass . which can ba:disposed of on the bésis of the records available.

3, The applicjant in this 0.A. submits that he is working as

Chiaf Booking Clark (CBC) in the scale of 1400-230%%3 called

for selection to the higher grade of Rs.1600-2660 which commenced

on 27=-12=-91, It lis stated that this selection had proleonged up

‘to 2B-12=92. Thereafter a provisidnal lList was published on

28=2-93 and he uas gmpanelled for promotion to the said higher

scale (Annexufa—r paga~6 to thae DA)., The name of the aphlicant

is written in hadeuritting with pen whereas t ha -otber ‘portion
o e Lt slehid 2. 2297 . & : '

is typaqé-.Hanba w are not sure whether the name of the agplicant

was found in the provisional list issued on 28-2-93,

4, In the meantime Railway Bgard on 27-3-93 issued certain

orders for restructuring of the posts in the commercial c adre.

Accordingly it is stated that few posts of Chief Booking Clerk
, Wl .

in the scale of Rs.1400-2300 ges upgraded to the higher grade of

Rs.1600-2660. It |is not clesr whether the applicant was senior

enough for comsideration for promotion against the restructured




postis,.

5.,  Thig O.A.

dents to promote

scale of pay of Rs

order dt.27-1-93

seniority and all other attendent and consequential benefits.

weB.f,1-3-93 together with monetary benefits,

A
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ig filed praying for a dirsction to t he respon-
the appiicant to the post of CCC Gr.ll in the

.1600-2660 at Vizi anagaram as per Railway Board's

B, From the material available on the record the following

direction is given :-

(1)The applicant should be desmed to have been

promoted i

~r A mAn R - _——

earlier to 1=-3-93 as per his turn;

(2)1f he cannot be promoted as above then if he is

within the

f his name has been includap int he

zone of consideration for promotion

against the rastrﬁctured post with effect from

found

1-3-83 and, iP / eligible for promotion then he

should be deemed toc have been momoted with effect

from 1-3-J3£§i?ﬂ§4%%’ﬂv A&%A:;Jﬁkﬂﬁ%ﬁ&ﬁﬁﬂ.

(3)1f he cannot be promoted in pﬁfsu
directiong 1 and 2 above, then his case for pPromo=
tion to the post of Chief Commercial Clerk in the

scale of Rs,1600-2660 should be considered against

ﬁnce of thse

a vacant ?ast which arose after 1-3-53 provided

his name is included in the provisiomal panal

issued on 28-2-83 in his turns.
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T If the apg
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3licant is promoted as aboue then he is entitled
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for consequential benefits on par with his juniar s who ewe promg=

tad immedistly aétar him,

8.  Uith the above directions, the 0.4. is disposed of. No

order as to costs.
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Dated: 30-03-1998, !ﬁ%iy\’/,/,

Dmctated in Dpen Court,
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pA.1115/95

Copy toi-

t. Thae Gencral Managar, South laster Reiluvay, Garden Rsach, levita,

[
m

2. The Divisionsl Rzilway Mansger, 3Jouth Eastar Railuay,
Jdondanar thy, JVisakhapatnam. '

3.~ The Divisional Fersgnnal 3fficer, South Easter Railway, Dendaparthy,
Jisakhapatnam. .

4, ©Cna mpy to Mr, P.B.Yijay Kumar, Advocats, CAT., hyd.

5. 0One copy to Mr,-0,F.Paul, 3C for Rlys, CAT., Hyd. : \
6. 0Onz copy to D«R.(A), CAT., Hyd. ¢
7, 0One duplicate.
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